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accordance with the extant rules. Railway 
staff found involved in or abetting such 
activities are severely taken up for penal 
action. 
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PAPERS LAID ON THE TABLE 

Memorandum of understanding (1997-98) 
bctweea   Govt,   of   India   and   Indian 

Petrochemicals Corporation Ltd. 

THE MINISTER OF CHEMICALS 

AND FERTILIZERS (SHRI M. 

ARUNACHALAM): Madam, I lay on 

the Table, a copy (in English and Hindi) 

of the Memorandum of Understanding 

between the Government of India 

(Ministry of Chemicals and Fertilizers, 

Department of Chemicals and 

Petrochemicals) and Indian 
Petrochemicals Corporation Limited, for the 

year 1997-98. 

[Placed in Library, see No. LT-2200/97] 

Report and Accounts (1995-96) of Indian 
Council of Historical Research, Mew Delhi 

and related Papers 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (SHRI S.R. 
BOMMAI): Madam, I lay on the Table, a 
copy each (in English and Hindi) of the 
following papers:— 

(i) Annual Report and Accounts of the 
Indian Council of Historical 
Research, New Delhi, for the year 
1995-96, together with the Audit 
Report on the Accounts. 

(ii) Review by Government on the working 

of the above Council. 

(iii) Statement giving reasons for the delay 
in laying the papers mentioned at (i) 
above. 

[Placed in Library, see No. LT-
2191797 for (i) to (iii)] 


